
6991  GI/2025 (1) 

रजिस्ट्री स.ं डी.एल.- 33004/99 REGD. No. D. L.-33004/99 

 

 

 

xxxGIDHxxx 
xxxGIDExxx 

असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 
 

रेल मतं्रालय 

[पजिम मध्य रेलव े(जिमााण सगंठि)] 

अजधसचूिा 

जबलपुर, 17 अक् तूबर, 2025 

का.आ. 4760(अ).—कें द्रीय सरकार रेल अजधजियम ,1989 (रेल संिोजधत अजधजियम 2008) की धारा 20 (क) 

की उप धारा (1) द्वारा प्रदत्त िजियों का प्रयोग करत ेहुए, यह समाधाि हो िािे के पिात कक लोक प्रयोिि के जलए यह 

भूजम, जिसका संजिप्त जििरण िीचे अिुसूची में कदया गया ह,ै मध्य प्रदेि राज्य के कटनी जजला में जििेष रेल पररयोििा  

(इटारसी – कटनी सेक्शन के अंतर्गत डुन्डी - स्ट्लीमिाबाद स्ट्टेििों के मध्य समपार फाटक क्रमांक – 344 रेलिे कक.मी. 

1052/7-8 के स्ट्थाि पर रोड ओिर जिि का जिमााण) के जिष्पादि, अिुरिण, प्रबंधि एिं संचालि के जलए अपेजित ह,ै ऐसी 

भूजम का अिाि करि ेके अपि ेआिय की घोषणा करती ह।ै 

उि भूजम में जहतबद्ध कोई व्यजि इस अजधसूचिा के रािपत्र में प्रकािि की तारीख से 30 कदि की अिजध के भीतर, 

उि अजधजियम की धारा 20 (घ) की उप धारा (1) के अधीि उपयुाि प्रयोिि के जलए ऐसी भूजम के अिाि और उपयोग के 

संबंध में आिेप कर सकेगा। 

प्रत्येक ऐसा आदेश सिम अजधकारी अथाात, सिम प्राजधकारी एिं अिुजिभागीय अजधकारी (रािस्ट्ि) , तहसील – 

स्ट्लीमिाबाद, जिला – कटिी (म०प्र०) को जलजखत रूप में ककया िाएगा और उसमें उसके आधार उपिर्णात करेगा और सिम 

अजधकारी अपेिाकताा को व्यजिगत से या जिजध व्यिसायी के माध्यम से सुििाई का अिसर प्रदाि करेगा और सभी ऐसे 
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आक्षेपों की सुििाई करि ेतथा ऐसी और जााँच यकद कोई हो, जिसे सिम अजधकारी आि‍यक समझे, करिे के पिात आदेि, 

द्वारा या तो आक्षेपों को अिुज्ञात कर सकेगा या अििुज्ञात कर सकेगा। 

उि अजधजियम की धारा 20 (घ) की उप-धारा (2) के अधीि सिम अजधकारी द्वारा ककया गया आदेि अंजतम होगा। 

इस अजधसूचिा के अधीि आि ेिाली भूजम का रेखांकि और भूजम के अन्य ब्योरे उपलब्ध ह,ै और जहतबद्ध व्यजि 

द्वारा सिम अजधकारी के उपयुाि कायाालय में उिका जिररिण ककया िा सकेगा। 

vuqlwph 
Hkkjrh; jsyos dh fo'ks"k jsy ifj;kstuk tcyiqj & dVuh  jsy ykbu  ds MqaMh & Lyheukckn LVs'ku 
ds chp KM 1052/7-8 ij leikj QkVd Øekad  344 ds cnys lM+d Åij iqy ds fuekZ.k dk;Z ds 

fy, vtZu dh tkus okyh Hkwfe dk lajpuk lfgr ;k mlds jfgr laf{kIr fooj.k  %& 
Ø0l0  
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Lyheukckn CkaU/kh 525 0.0037 'kkldh; 2.4041 

526 0.0650 —f"k Hkwfe futh [kkrs 

528 0.0030 —f"k Hkwfe futh [kkrs 

536 0.0124 —f"k Hkwfe futh [kkrs 

537 0.0090 —f"k Hkwfe futh [kkrs 

541 0.0420 'kkldh; 

542 0.1566 'kkldh; 

543 0.0188 'kkldh; 

544 0.1102 —f"k Hkwfe futh [kkrs 

548 0.0007 —f"k Hkwfe futh [kkrs 

549 0.0530 —f"k Hkwfe futh [kkrs 

550 0.0498 —f"k Hkwfe futh [kkrs 

551 0.0360 —f"k Hkwfe futh [kkrs 

552 0.0009 —f"k Hkwfe futh [kkrs 

553 0.0863 —f"k Hkwfe futh [kkrs 

554 0.0807 —f"k Hkwfe futh [kkrs 

555 0.0405 —f"k Hkwfe futh [kkrs 

557 0.0070 —f"k Hkwfe futh [kkrs 

570 0.0062 —f"k Hkwfe futh [kkrs 

571 0.0826 —f"k Hkwfe futh [kkrs 

572 0.0262 —f"k Hkwfe futh [kkrs 

574 0.0554 —f"k Hkwfe futh [kkrs 

575 0.0797 —f"k Hkwfe futh [kkrs 

576 0.0189 —f"k Hkwfe futh [kkrs   

577 0.0691 —f"k Hkwfe futh [kkrs   

582 0.0370 —f"k Hkwfe futh [kkrs   

584 0.0085 —f"k Hkwfe futh [kkrs   

1124 0.0807 —f"k Hkwfe futh [kkrs   

1132 0.0030 —f"k Hkwfe futh [kkrs   

  

1133 0.3895 —f"k Hkwfe futh [kkrs  
1136 0.0431 'kkldh;  
1137 0.0400 'kkldh;  
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1139 0.0212 'kkldh;  
1140 0.1393 —f"k Hkwfe futh [kkrs  
1141 0.1564 —f"k Hkwfe futh [kkrs  
1143 0.1999 —f"k Hkwfe futh [kkrs  
540/1 0.0591 —f"k Hkwfe futh [kkrs  
540/2 0.0067 —f"k Hkwfe futh [kkrs  
540/3 0.0215 —f"k Hkwfe futh [kkrs  
537 0.0842 —f"k Hkwfe futh [kkrs  

[फा. सं. WCR-JBPC0ENGC(DRG)/4/2025-O/oDyCE/C-II/JBP/344(20A)] 

िोि ससंह मीिा, मखु्य अजभयंता/जि-IV/मुखयालय  

 

MINISTRY OF RAILWAYS 

[West Central Railway (Construction Organisation)] 

NOTIFICATION 

Jabalpur, the 17th October, 2025 

S.O. 4760(E).— In exercise of the powers conferred by sub-section (1) of section 20(A) of the Railways Act, 

1989 (as Amendment Act 2008), the Central Government, After being satisfied that the land, brief description of which 

is given in the Schedule below, is required for public purpose for execution, maintenance, management and operation 

of Special Railway Project (Construction of Road Over Bridge (ROB) in Lieu of LC No. 344 at KM 1052/7-8 

between Dundi - Sleemnabad Stations in Itarsi - Katni Section) in the District of Katni the State of Madhya Pradesh, 

hereby declares its intention to acquire such land. 

Any person interested in the said land may, within a period of thirty days from the date of publication of this 

notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose 

under sub-section (1) of section 20 (D) of the said Act. 

Every such objection shall be made to the Competent Officer i.e. Competent Authority and Sub-Divisional 

Officer (Revenue), Tehsil - Sleemnabad, District – Katni (M.P.) in writing and shall set out the grounds thereof and the 

Competent authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner 

and may, after hearing all such objections and after making such further inquiry, if any, as the Competent authority 

thinks necessary, by order, either allow or disallow the objections. 

Any order made by the competent authority under sub-section (2) of section 20 (D) of the said Act shall be 

final. 

The land plan and other details of the land covered under this notification are available and can be inspected 

by the interested person at the aforesaid office of the competent authority. 

SHEDULE 

Brief details of land to be acquired for with or without structure Special Railway Project of Indian Railways 

namely:- Construction of road over bridge in lieu of level crossing gate No. 344 at KM 1052/7-8 between     

Dundi - Sleemanabad station of Jabalpur - Katni Railway line. 
  

SN Name of 

Taluka/Tehsil 

Name 

of 

Village 

Survey 

number/Block 

number/Khasara 

number 

Area (in 

Hectare) 

Type of land Total 

area of 

village (In 

hectare) 
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Sleemanabad 

  

  

  

  

  

  

  

Bandhi 

  

  

  

  

  

  

  

525 0.0037 GOVT 2.4041 

526 0.0650 Krishi Bhumi Nijii Khate 

528 0.0030 Krishi Bhumi Nijii Khate 

536 0.0124 Krishi Bhumi Nijii Khate 

537 0.0090 Krishi Bhumi Nijii Khate 

541 0.0420 GOVT 

542 0.1566 GOVT 

543 0.0188 GOVT 



4  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

544 0.1102 Krishi Bhumi Nijii Khate 

548 0.0007 Krishi Bhumi Nijii Khate 

549 0.0530 Krishi Bhumi Nijii Khate 

550 0.0498 Krishi Bhumi Nijii Khate 

551 0.0360 Krishi Bhumi Nijii Khate 

552 0.0009 Krishi Bhumi Nijii Khate 

553 0.0863 Krishi Bhumi Nijii Khate 

554 0.0807 Krishi Bhumi Nijii Khate 

555 0.0405 Krishi Bhumi Nijii Khate 

557 0.0070 Krishi Bhumi Nijii Khate 

570 0.0062 Krishi Bhumi Nijii Khate 

571 0.0826 Krishi Bhumi Nijii Khate 

572 0.0262 Krishi Bhumi Nijii Khate 

574 0.0554 Krishi Bhumi Nijii Khate 

575 0.0797 Krishi Bhumi Nijii Khate 

576 0.0189 Krishi Bhumi Nijii Khate   

577 0.0691 Krishi Bhumi Nijii Khate   

582 0.0370 Krishi Bhumi Nijii Khate   

584 0.0085 Krishi Bhumi Nijii Khate   

1124 0.0807 Krishi Bhumi Nijii Khate   

1132 0.0030 Krishi Bhumi Nijii Khate   

1133 0.3895 Krishi Bhumi Nijii Khate   

1136 0.0431 GOVT   

1137 0.0400 GOVT   

1139 0.0212 GOVT   

1140 0.1393 Krishi Bhumi Nijii Khate   

1141 0.1564 Krishi Bhumi Nijii Khate   

1143 0.1999 Krishi Bhumi Nijii Khate  
540/1 0.0591 Krishi Bhumi Nijii Khate  
540/2 0.0067 Krishi Bhumi Nijii Khate  
540/3 0.0215 Krishi Bhumi Nijii Khate  
537 0.0842 Krishi Bhumi Nijii Khate   

 

[F. No. WCR-JBPC0ENGC(DRG)/4/2025-O/oDyCE/C-II/JBP/344(20 A)] 

JON SINGH MEENA, Chief Engineer/Construction-IV/ HQ 
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